FORM G

INVITATION FOR EXPRESSION OF INTEREST (EOI) FOR

NOBILITY ESTATES PRIVATE LIMITED OPERATING IN RESIDENTIAL REAL ESTATE AT
NOIDA, UTTAR PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with

Nobility Estates Private Limited

1. CIN: U70100DL2014PTC262971
PAN/ CIN/ LLP No. PAN: AAECN5591]
. . 711/92, Deepali Nehru Place, South Delhi,
2. | Address of the registered office New Delhi, Delhi, India, 110019
3. | URL of website Not Available
. .. . ATS Le Grandiose, Plot. No. SC01-C-A1,
4 aDsesteatllSa(:'?l)l)icaig;here majority of fixed Sector 150, NOIDA, Gautam Buddha
Nagar, Uttar Pradesh, 201310
Under-construction residential housing
5. Installed capacity of main products/ service E‘FIZL e;:;r;izr;ez gAg E)?[,‘ ; S:irrrlflose’ spread
Residential Tower: 20
6 Quantity and value of main products/ Not Applicable
" | services sold in last financial year
7. | Number of employees/ workmen 46 employees as on 26-03-2024
Drive Link:
Further details including last available https://drive.google.com/drive/folders
financial statements (with schedules) of two | 1XyTpyyralrhDNH7zODhZ5egKI Rc sz]?u
8. years, lists of creditors, relevant dates for sp=drive link
subsequent events of the process are
available at: Or kindly mail on
cirp.atslegrandiose@gmail.com
Drive Link:
https://drive.google.com/drive/folders/
Eligibility for resolution applicants under 1XVTD_VV1?1thNH7ZODhZS€gKI Re sz[?u
9. section 25(2)(h) of the Code is available at: sp=drive link
Or kindly mail on
cirp.atslegrandiose@gmail.com
10, Last date for receipt of expression of 11-April-2024
interest
11 Date of issue of provisional list of 20-April-2024
"| prospective resolution applicants
12 Last date for submission of objections to 25-April-2024
" | provisional list
13 Date of issue of final list of prospective 05-May-2024
resolution applicants
Date of issue of information memorandum, | 10-May-2024
14 | evaluation matrix and request for resolution
plans to prospective resolution applicants
15 | Last date for submission of resolution plans | 09-June-2024

16

Process email ID to submit EOI

cirp.atslegrandiose@gmail.com




Hitesh Goel \ E-”

[BBI/IPA-001/IP-P01405/2018-2019112224  Hitesh Goel

Resolution Professional (Nobility Estate Private Limited)

Insolvency Professional Registration no.: IBBI/IPA-001/1P-P01405/2018-2019/12224
AFA Certificate Number: AA1/12224/02/300625/106845 (Valid till 30 June 2025)

Correspondence address:
Alvarez & Marsal India Professionals Services LLP, One Qube, 5th Floor, Unit 502, Tower A
Plot No 20, Sector 18, Udyog Vihar, Gurugram, Haryana 122016

Email: cirp.atslegrandiose@gmail.com
E-mail: iphiteshgoel@gmail.com

Date: 27 March 2024
Place: NOIDA



WEDNESDAY, MARCH 27, 2024

® TODDLER REACHES EVEREST BASE CAMP

Two-and-a-half year old Siddhi Mishra (Ginni), after achieving the remarkable feat of
reaching the Mount Everest Base Camp alongside her mother, Bhawna Dehariya, a
mountaineer, on March 22. The toddler became one of the youngest children to conquer
the Everest Base Camp Trek at 17,598 feet above the sea level. The news was confirmed
by a statement released by a private trekking company on Tuesday. PTI

Mumbai fastest-growing

billionaire capital: Hurun

ENS ECONOMIC BUREAU

Mumbai, March 26 WHERE RICH PEOPLE LIVE
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INDIA ADDED 94 new billion- 1. i China i 814 -155

aires in 2023, the most of any .

country other than the United 2 USA 800 — 42

States, taking the total to 271~ 3} India 271 — 84

entrants,accordingtothe 2024 4 UK 146 mm 12

Hurun Global Rich List. i H »
The collective wealth of © | CoTeNY 40 mm i

Indian billionairesamountsto 6 | Switzerland {106 g S
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maceuticals(39), ile &

auto components (27) and

chemicals (24). italforbillionaireswith 814.The ~ second spot, it said. Beijing

Mukesh Ambani is in the
tenth position withawealth of
$115 billion and Gautam
Adani is in the 15th position
with a wealth of $86 billion,
according to UK-based Hurun.
At52,Elon Musk ($231billion)
reclaimed the title of the
world’s richest person for the
third time in four years, pro-
pelled by a surge in Tesla's

tock. SpaceX,

‘USwasjustbehind with 800 bil-
lionaires, adding 109. Between
the ‘Big Two’, China and the US
have 49 of the known billion-
aires on the planet, down 4%,
thereportsaid.Asperthereport,
Mumbai was the fastest grow-
ing billionaire capital in the
world,adding 26 intheyearand
taking it to third in the world
and Asia’s billionaire capital.
NewDelhi intotheTop 10

Musk's aerospace venture,saw
its valuation hit new heights.

for the first time. Palm Beach,
Istanbul, Mexico City and Mel-

dropped from first place last
yearto the fourth position.

The 2024 Hurun Global Rich
List underscores India's ascen-
sion as a future economic titan,
poised to secure its place as the
world's third-largest economy.
Surpassingallbut the US,India’s
unprecedented  billionaire
boom propels Mumbai past Bei-
jing,crowningitasAsia‘sbillion-
aire epicentre,” said said Anas
Rahman Junaid — Founder and
Chief Researcher, Hurun India.
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How Kohli made a statement with
one shot when facmg Kagiso Rabada

SRIRAM VEERA
Mumbai, March 26

"I COULDN'T LOOK up
because I was just not used to
being called my name for two
months,” Virat Kohli would
say about how it took time to
get used to the crowd chants
after a two-month break out
of the country for the birth of
his second child.

“Iwas telling the guys that
when we came back, the
voices back home felt that
much louder. And then
immediately you hear these
loud noises and then you're
backin it all again.”

Then, he would say some-
thing that brought the house
down at the Chinnaswamy
stadium. “I know my name is
nowadays quite attached to
just promoting the game in
many parts of the world when
it comes to T20 cricket. But,
I've still got it, I guess,” he
would say with his face creas-
ingwith a big smile.

He certainly got it, all
right, as evidenced in a
moment of brilliance against
Kagiso Rabada in the third
over of the chase against Pun-
jab Kings.

It was Rabada’s first ball,
and Kohli had decided he had
to go irrespective of the
nature of the ball.

Buthewasn’tin slog-mode,
as occasionally he can get in
T20s swiping across the line,
butina classier Kohliavatar.

He dashed down the track
and even here with a tweak.

At times, he can take large
strides in an effort to get close
to the ball which would end
up tripping his balance.

Here, though, they were
shorter initially, ala Sachin
Tendulkar’s charges to pacers.

The whole effort seemed
tohold hisshapeand yet rela-
tively close to the ball as pos-
sible. Going by how he was a
touch outside leg, it seems he
also had the direction etched
in his mind and by extension
(correctly) judging the line of
the Rabada delivery.

VIRAT KOHLI
DASHED
DOWN THE
TRACKTO
KAGISO
RABADA AND
WENT AERIAL
OVER EXTRA
COVER

A TATA NEU

—

# TATA NEU

There it was on a back of
length around off stump, but
Kohli was more than ready by
his initial movements.

He wasn’t still up to the
pitch of the ball — he made no
frantic effort to do that any-
ways, but held his balance and
asthe ball kicked up,he wasin
a position as if it were a full-
length ball.

Healso seemed decisive in
his mind that considering the
length, it will have to be an

aerial hit — and he scythed it
up and over extra cover, with
his left leg dangling high in
the air for that extra last-
instant power-push that was
needed for that stroke.

But it was the reaction of
his team-mate Cameron
Green, the Australian bats-
man at the dugout, that cap-
tured the skills needed for
that shot.

Even as he clapped, he
turned to a team-mate next

to him and pursed his lips in
admiration — a silent ‘wow’
couldn’t have been gestured
better than that.

The shot needed the back-
ground musical scream of
‘whaddaplayaaa’ from Tony
Grieg, the soundtrack com-
poser of Tendulkar.

It could well have ended
the second ball of the first
over, though, before the gem
against Rabada.

It was the oldest Kohli trap

in the world; a length ball on
the 5th and 6th stump line,
slanted across him by the left-
handed Sam Curran and
Kohli reached out for a drive,
only to edge it to slips where
Jonny Bairstow, amidst a tor-
turous India trip that has
~, extended over two
months, clanged it.

But it also pushed Kohli
into adjusting his technique
immediately. For that
dropped chance, he hadn’t
moved forward at all - had
just sort of vaguely leaned
forward to chase the ball.
From that moment on, he
began to start moving down
the track - eitherawalk,as he
would do to Curran next ball
to cream him through extra
cover or run down as he
would do to Rabada and
Arshdeep Singh.

“You have to as they know
1 play cover drive pretty well,
they are not going to allow
any gaps,”he would say about
his decision to go aerial
against Rabada.“So you need
to get close to the ball to
negate the movement.”

It’s to the “beautiful”
silence overseas during his
paternity break that he will
return to in his post-match
talk with the broadcasters
Jio Cinema.

“It was beautiful. It's an
amazing experience tojust be
another person on the road
and not be recognised and
just carry on about life that
normally people would on a
daily basis ... We were not in
the country. We were at a
place where people were not
recognising us. Just time
together as a family, just to
feel normal for two months.
For me, for us as a family, it
was a surreal experience...
couldn't have been more
grateful to God for the oppor-
tunity that I got to spend time
with my family.”

Andnowheisbackin front
of screaming fans continuing
his quest which has lasted
more than a decade now: to
make RCBIift the IPL trophy.

CANARA ROBECO

ms=m Canara Robeco Mutual Fund

Investment Manager : Canara Robeco Asset Management Co. Ltd,

Construction House, 4th Floor, 5, Walchand Hirachand Marg, Ballard Estate, Mumbai 400 001.
Tel.: 6658 5000 Fax: 6658 5012/13 ww com CIN No.: 071003

NOTICE NO. 52

of Income cum Capital Withdrawal (“IDCW") in Canara Robeco Mutual Fund
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DiGiSPICE Technologies Limited
Registered Office: JA-122, 1* Floor, DLF Tower A, Jasola, New Delhi -110025
CIN: L72900DL1986PLC330369
Tel.: 011- 41251965; Email: complianceofficer@digispice.com; Website: www.digispice.com
Postal Ballot Notice

Members are hereby informed that pursuant to Section 110 and other applicable provisions, if any,
of the Companies Act, 2013 (the ‘Act’), read with the C: and

Department’ at its Registered Office or send an

Place : New Delhi
Date : 26.03.2024

Any person having abjecton to Issue of dupicate Share Certicates, as mentioned herein
above, may submit the same, in wriing, with the Company marked to the ‘Secretaria

within 7 days from the date of publication of this Notice. In the meanwhile, members of the
public are hereby cautioned against dealing in the above mentioned Share Certificates.

email at secretarialho@heromotocorp.com,

For Hero MotoCorp Ltd.
Sd/-

Dhiraj Kapoor|
Company Secretary & Compliance Officer|

Rules, 2014, Regulation 44 of the Securities and Exchange Board of India (Listing O and

Disclosure Requirements) Regulations, 2015, read with General Circular Nos. 14/2020 dated 8" April
2020, 17/2020 dated 13" April 2020, 11/2022 dated 28" December 2022, General Circular 09/2023
dated 25" September 2023 and any other circulars issued from time to time by the Ministry of Corporate
Aﬂatrs and any other applicable Laws, Rules, Regulations, Circulars and Guidelines, if any, below

are proposed for by Members of DiGiSPICE Technologies Limited
(the ‘Company’) for approval by passing the resolution(s) through Postal Ballot by voting through
electronic means (‘remote e-voting’) only:

Item No. of the Resolution
1. | Special Resolution | Appointment of Mr. Ram Nirankar Rastogi (DIN 07063686) as a
Non-Executive Independent Director of the Company
2 Ordinary of Mr. Jayanthi (DIN 08918442) as a
Director of the Company

The Company has completed sending of Notice to the Members whose name was appearing in the
Register of Members/List of Beneficial Owners as on Friday, 22" March, 2024 (‘Cut- off date’), at
their email addresses, registered with MAS Services Limited, the Company's Registrar and Transfer
Agents ('RTA) or Depository participant(s). Members whose names are appearing in the Register of
Members/List of Beneficial Owners as on the Cut-off date, shall be eligible to cast their votes through
remote e-voting in accordance with the process specified in the Notice. The voting rights of the Members
shall be in proportion of their shareholding to the total issued and paid up equity share capital of the
Company as on the Cut-off date.

The Company has engaged the services of National Securities Depository Limited (‘NSDL’) for the
purpose of providing remote e-voting facility to its Members. Remote e-voting shall commence from
Wednesday, 27" March, 2024 at 9.00 a.m. (IST) and end on Thursday, 25" April, 2024 at 5.00 p.m.
(IST). The remote e-voting facility shall not be allowed thereafter.

Any members, who have not received the Notice due to any reason, or whose E-mail IDs are not registered
with the Depositories or the RTA, may write an email to the Company at investors@digispice.com of the
RTA at investor@masserv.com. The Notice can also be downloaded from the website of the Company
(www.digispice.com); NSDL (www.evoting.nsdl.com); BSE (www bseindia.com) or NSE
(www.nseindia.com)

In case of any related tc ting, bel to refer FAQs and e-voting
user manual for shareholders available at the download section of ting.nsdl.com or call on:

NOBILITY ESTATES

IR b it} o 20 4

INVITATION FOR EXPRESSION OF INTEREST (EOI) FOR

OPERATING IN RESIDENTIAL REAL ESTATE
AT NOIDA, UTTAR PRADESH

PRIVATE LIMITED

Name of the corporate
‘along with PAN { CIN / ity

L RFLEVANT PARTICULARS

o L e B
16]

Nobility Estates Private Limited
CIN: uvmoumzouprczszsv
PAN: AAECN559

2. | Address of the registered ofice 71192, Deepall Ny-vu Place, South
Delhi. New Delhi. Deini, India, 110019
| 5| URLof website Not Avaitable
4. Details of place where majoriy of fixed | ATS Le Grandiose. Plot. No. SC01-C-A1.
‘assels are located Sector 150, NOIDA. Gautam Buddha

Nagar, Uttar Pradesh, 20131

5 | Installed capacity of main
products / service

Under-constructon esidental Fiovsing
project namely ATS Le

Soread over an area of 80,997 5q. .
Residential Tower: 20

8

& | Quantity and value of man products |
services soid in last financial year

Not Applicable

s available

7| Number of employees [ workmen 45 smplyees 25 on 2652024

8| Further details incluging last avadable | Drive Link
financial staterents (with sohedules) | hitps:idrive.google.comidrive/foiders! Xy
of two years, fsts of creditors,relevant \’;yyyvstNHhODnZﬁegK 1_Re_szi7
dalos for subsequentevents of the | sp=crive;
process are avallabie at Or kindly m“ a"

cp.atslegrandiose@gmail com

9| Eigilty for resokution applicants Drive Link:

nder sackon 252\ of he Code. | rtpsiive g feriveifolders/1Xy
ilable at

joogie.com
yyvaNH?zODhZSegKI Re_szJ7
sp=drive_ink
Or Kindly mail on
cirp.atslegrandiose@gmail.com

10| Last date for receipt of expression of nferest

11-April-2024

11. | Date ofissue of prowisional st of
prospeciie plicarss

20-April2024

Last date for submission of objections fo
provisional st

25-Apri-2024

Schemes:

Notice is hereby given that the Board of Trustees of Canara Robeco Mutual Fund has declared IDCW in the
following schemes, subject to availability of distributable surplus:

Scheme Name Investment Option IDcw Face Value [ NAV Per Unit
R perunit) | R per unit) ason
21.03.2024 %)
Regular Plan - Monthly IDCW
(Payout/Reinvestment) Option | -8 10.00 152009
Direct Plan - Monthly IDCW
Canara Robeco (Payout/Reinvestment) Option ags 1999 28
Short Duration Fund Regular Plan - Quarterly IDCW
(Payout/Reinvestment) Option 039 10.00: 15,0793
Direct Plan - Quarterly IDCW
(Payout/Reinvestment) Option %2 i 166468
Regular Plan - Quarterly IDCW
Canara Robeco (Payout/Reinvestment) Option o8 1000 W83
Income Fund Direct Plan - Quarterly IDCW
(Payout/Reinvestment) Option 02 1000 15518
Regular Plan - Monthly IDCW
(Payout/Reinvestment) Option 010 10.00 a8
Direct Plan - Monthly IDCW
Cahara Robeco (Payout/Reinvestment) Option s e a0
Conservative Hybrid fund | Reqular Plan - Quarterly IDCW 024 10.00 13,8746
(Payout/Reinvestment) Option * *
Direct Plan - Quarterly IDCW
(Pavaul/Remveslmenl) Option 029 10,00, 162415:
Regular Plan - Monthly IDCW
Canara Robeco (Payout/Reinvestment) Option 00 009 343400
Equity Hybrid Fund Direct Plan - Monthly IDCW.
(Payout/Reinvestment) Option 0.60 10.00 120.8200

Pursuant to payment of dividend/IDCW, the NAV of the IDCW option of the schemes
would fall to the extent of payout and statutory levy (if any).
Record Date for the purpose of distribution of dividend/IDCW is March 28, 2024, or the next business day if
the record date happens to be a non-business day. All unit holders, under the abovementioned Plan/Option,
whose names appear on the register of unit holders of the Scheme as on the record date, are eligible for
the dividend/IDCW.
The Dividend/IDCW declared out of the Surplus of the Schemes will be paid
net of tax deducted at source (TDS) as applicable, to those unit holders whose names appear in the register
of unit holdevs as on the Record Date.
of divi /IDCW is subject to availability of di

dividend date.
In case the distri urplusis les it idend/IDCW on the record date/ex-dividend
date, the entire available dlstnhutable surplus in the S(heme/plan will be declared as dividend/IDCW.

EBI lar no. SEBI/HO/IMD/DF3/CIR/P/2020/194 dated 5 October 2020 on review of Dividend option(s)/

surplus on the record date/ex-

022 - 4886 7000 or 1800 1020 990 or 1800 22 44 30 or send a request at evoting@nsdl.co.in or may
contact RTA at 011-26387281, 82, 83 or investor@masserv.com.

The result of the Postal Ballot will be announced within two working days from the last day of voting.

The said result along with Scrutinizers Repar( will be uploaded on the website of the Company

(www.digispice.com), NSDL ( om), BSE (www.bseindia.com) and NSE

(www.nseindia.com). The result will also be displayed at the Registered Office and the Corporate

Office of the Company.

For DiGISPICE Technologies Limited

Sd/-

Ruchi Mehta

Company Secretary and Compliance Officer

Date : 26" March, 2024
Place : Noida

13 [ Date of issue of final st of prospective.

05-May-2024.

14 [ Date of issue of information memorandurm,
evaluation maix and request for rescluton
plans 1o prospectve resolulon appicants

10-May-2024

Plan(s) in case of Mutual Fund Schemes shall be applicable for calculation of distributable surplus.

Inview of individual nature of tax consequences, each investor is advised to consult his/her own professional
financial/tax advisor.

15] L ion of

16.] Process emal 10 to subemit EOF

Resolution

cirp.atsiegrandiose@gmail.com

Hitesh Goel

Professional (Nobilty Estate Private L:mmd)
12

Insolvency
AFAC

AN

(Valid i 30 June zuzti)
& Marsal India Profe

One
Date : 27 March 2024
Place: NOIDA

‘Gurugram, Haryana

e Qube, 5° Floor, Unit 502, Tower A Plot No 20, Sector 18, Uhog Vitar,

122016; Email: rp asiegrandiase@gmall com
E-mall:phiteshgoei@gmai.com

Unn holders are requested to visit www.canararobeco.com to claim their Unclaimed Redemption &
idend/IDCW amounts and follow the procedure prescribed therein.

For and on behalf of Canara Robeco Asset Management Company Ltd.

(Investment manager for Canara Robeco Mutual Fund)

sd/-

Authorised Signatory

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

Date: 22-03-2024
Place: Mumbai

financi“.ep'.in .‘ .

New Delhi
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